BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE
ORIGINAL APPLICATION No.111/2024 (WZ)

In the matter of

In re: News item titled “Layer of toxic foam floats On surface of
Indrayani River in Pune”, Appearing in Hindustan Times dated
12.02.2024

AFFIDAVIT ON BEHALF OF LONAVALA MUNICIPAL
COUNCIL i.e., RESPONDENT NO.5.

I, Mr. Ashok Sable, the Chief Executive Officer, Lonavala
Municipal Council, the Respondent No. 5 herein, do hereby state

on solemn affirmation, as under :

1. I am filing this Affidavit on behalf of Lonavala
Municipal Council to clarify and provide the details of

the capacity of the STP which are proposed to be set up.

2. I say that a total of 9 STPs at different locations in
Lonavala are proposed to be set up and the details of the

same as required are as follows;
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Sr. Location of STP W C;:-)s_t -
No. (inMLD) | (inRs.)
1 Indrayani Garden 0.9 3,41,20,400/- '
2 | Bushi Village 025 1,43,28,300/-
3 Ram Nagar 0.5 2,16,55,900/-
4 Near Feriyas Hotel | 3 9,53,94,800/-
5 Badri Vishal Society | 0.9 3,52,41,400/-
6 Shivaji Park 0.4 1,90,19,700/-
7 Shani Mandir 1 4,17,46,300/-
8 Adarsh colony 0.4 1,43,28,300/-
9 Nangargaon 1.25 5,18,28,400/-
Total Cost (Total - 33,36,14,100/-
capacity-8.6MLD)
| Add 18% GST - 6,00,50,538/-
Total Project Cost - 39,36:?64,(33L8£s
after Technical 3
Solution 2

I say that in para no. 3 of the Reply Affidavit dated 9"
January, 2025, it has been mentioned as ‘I say that the
Respondent No.5 herein has installed STP having 6 MLD

capacity to treat the industrial and domestic waste.’
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The word “ingustrial’ is mentioned by an inadvertent

mistake and the same may kindly be omitted.

Whatever has been stated hereinabove is true and correct to
t . . . ‘
he best of my knowledge, belief and information and, in witness

Whereof, I have signed this at, this 10" day of June, 2025.

AFFIANT
I know the Affiant

ke

Advocate (Bshok V. Sabale)

Chief Officer
Lonavia Municipal Council

MR.E. L. GHOLAP
NOTARY, GOVT. OF INDIA
PUNE




